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Appointment to the post of      Hindi 
and English Reporters 

1957. SHRI AMARPROSAD CHA- 
KRABORTY: Will the Minister of 
INFORMATION AND BROADCAST- 
ING be pleased to state: 

(a) whether any competitive test 
for the prvst of reporters in English 
and Hindi   was recently held by his 
Ministry; 

(b) whether any candidates were 
selected  f)r  those  posts; 

(c) if s<>, what are the reasons for 
not appointing the selected candida- 
tes; and 

(d) if r.o candidates have so far 
been selected what action is proposed 
to be taken in this regard? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMA- 
TION AND BROADCASTING (SHRI 
V. N. GADGIL): (a) and (b) On the 
basis of the tests/interviews held by 
the UPSC, four condidates were re- 
commended, by the Commission for 
appointment to the four posts of re- 
porters in Press Information Bureau. 

(c) The selected candidiates have 
not been appointed so far as all of 
them belong to General Category, 
whereas one post of English Reporter 
and One Post of Hindi Reporter is 
reserved for SC and ST candidates, 
respectively. 

(d) Does  not  arise. 

Residential  accommodation  for      the 
staff of Rajya  Sabha/Lok  Sabha 

Secretariats 
1958. SHRI SYED AHMAD HASH- 

MI: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

Ca) the total number of residential 
units made available to the Rajya 
Sabha and Lok Sabha Secretariats 
during the past ten years for allot- 
ment to their officers and staff em- 
ployed in the respective Secretariats; 

(b) whether any specified allocation 
of funds for construction of quarters 
exclusively for the personnel in these 
Secretariats has been made by Gov- 
ernment; and 

(c) if so, the year-wise amount 
allocated- and actually spent during 
the past ten years? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI ABDUL GHA- 
FOOR): (a) to (c) The information 
is being collected and will laid on the 
Table  of  the   House. 

 
1960. (Transferred to the 15th 

May,  1985.) 
Implementation of Palekar Award to 

part time correspondents 
1961. SHRI KAPIL VERMA; 

SHRI   SURESH  PACHOURI: 
Will the Minister of LABOUR be 

pleased to state: 
(a) whether recommendations of 

Palekar Award have heen fully im- 
plemented about the part time cor- 
respondents in the country, if so, the 
details thereof; 

(b) the number of cases in which 
the employers paid to part time jour- 
nalists their wages as prescribed by 
the Palekar Award after the issue of 
Ordinance by Government of India 
in this regard;  and 

(c) the names of the newspapers 
in the country which *»rp paying 
wages to the part time correspon- 
dents in accordance "with the Palekar 
Award? 


